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SAMNFAPAN AR,

HOI'ELE ME

TC Raky, Sanicr Gangman,
Office of the Chisf Parmanent
Southern Railway, OQuilcn.

Way Inspector,

{
G Py all al.aran MNair, Senicr Gangman,

Officz of thz Chizf Permansnt Way Inspector,
Scuthemn Railway, Quilon.

' Prabhakaran, Sanicr Gangman,

Office of the Chisf Permansnt Way Inspschor,
Southern Railway, Quilcn.

C Creckantan, BT Checler (Adhoae),

Office of the Chisf Parmanent. Wal nepector,

Quilcin.

C Sasidharan Maiv, Sen:w: Gangmarn,
Office of the Chiszf Pev_nmne-m Way Inspector,

Gangmar,
[ Permanznt Way Iu,.y-m o,
Southern Railway, Quilci.

IT Pamanlmuiky Panicker, Senior Trollyman,

Office of the Chicf Permansni Way Inspeckor,
Szuthzm Railyay, Q1:1iln:'n.
11 Sadasivan Pillai, Sanicr Gangman,

of the Chief Paxrmanent Wy Inspechor,

VICE-

this the 22vrd day of February, 1994,

CHATFMAN

MEMEER

«o o Applicants

Advacats Shri P Sivan Pillai.
Vs.
Unicn <f India th r'ugh the
Secretary, Ministry of Rzilways,
Railway Board, Mew Dzlhi.
Thz Chief Enginzer (Conatmction),
Scuthern Railway, ‘
Egmore, Madras-S.
Thz Ganeral Managsei,
Scuthern Railways
Madras—--3. : ' y
The Divisimal Pex RO =l Officer,
Scuthern Railway,
Trivandrum.
cee.RES "u‘»nﬂ’nts
Adveocate Smi Sumathi Dandapani.
contd.



CHETTUF SANFAFAN NAIR (J), VICE
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CHAIFEMAN

Applicanta <laim 50%

benefits.

as qualifying service

for pehzionary Other reliefz are also sought on the hazis
\ ] : . '
? . .
of Ammexure AZ judgemsnt.
2. We find that applicantzs have mads Armzxurs A2 to ALQ vepre-

sentations

raising zimilar  claims, and  that  thess are:  pending
' consideration before Respondant-2. . .
~
3. We direct Fespondeant-2 to coneider these  representations,

and paze sppropriat: ordervs afier

A2 judgemant. This will ke done

N

Dat=d the 23vd F‘|~l mary, 1994,
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PV VEIATAUFISHNAL
ADMINISTRATIVE MEMEE

pPs232

axamining

within four months

CHETTUR

the acope of Amnssure

from today.

LI

>o3ka.

‘I{ \’ '
i Kzovmov ot

SALICARALL NAIP (J)
VICE THAIFMAN




